CENTRAL ADMINISTRATIVE TRIBUNAL

PRINCIPAL BENCH
NEW DELHI,

0A-2298/96
0A-362/96
OA-708/96

Monday, this the 2nd day of December, 1996,

HCN'BLE MR, JUSTICE CHETTUR SANKARAN NAIR, CHAIRMAN

HGN'BLE MR. S.P. BISWAS, MEMBER (A)

0A-2298/96

1.

9.

Anil Kumar Gupta,
S/o Sh, Mirari Lal Gupta,

R/o 307, Delhi Administration Flats,

Nimri Colony, Ashok Vihar-IV,
Delhi-110052,

Thakur Dass,

S/o Sh. Nathu Ram,

R/o 121{12, Pushp Vihar,
Sector-1, New Delhi-11C017.

Bhupal Singh,

S/o Sh. Pan Singh,

R/c 84, Delhi Admn, Flats,
Nimri Colony, Ashok Vihar-IV,
Delhi-11cC052,

Yashwant Singh

S/e Sh. Raj Singh,

R/o B-18/384, Lodhi Road,
New Delhi,

Gopal Krishpan .

S/o Sh. Tulsi Dass

R/o 18/383, Lodhi Road,
New Delti,

fanwar Singh,

S/o Sh, Santan Singh,

R/o 207, Kalyan Vas,
Delhi-11C091, N

Satya Prasad, .
S/o Sh., Shankar Dutt,

R/fo B-1/175, Lodhi Colony,
New Delhi-110003,

Jawahar Singh,

S/o Sh, Pan Singh,

R/fo G,1, 1034, Sarojini Nagar,
New Delhi,

Om Parkash,

S/o Sh. Sita Ram,

R/o 4403, Gali Bahuji,

Katra Lekh Ram, Pahari Desraj,
Delhi-110006.

X .Applicants

h'&zo'o



Versus

1. Union of India, through
Secretary, Deptt, of Lducation,

Ministry cf Muman Resource Cevelopmrent ,

Shastri Bhavan, New Delhi,

2. Lt, Governor of Delhi,
thrcugh Chief Secrstary,
Covernment of N,C,T, of Delhi,
5, Shamrath Marg, Delhi. -

3. The Director of Educatioﬁ,
Covt, of N,C.T, of Delhi,
Cld Secretariat, Delh:,

(By Sh, E,X, Joseph, Senior Coumsel uith
Sh. Rsjinder Pandita, Advocate)

CA-362/9€

i, Ranjit Singh,
S/o Pinki Singh Negi,
R/o 1/1484 G21i No .5,
Subhash Park Extn,
Shahgara, Delki,

2, Attar Singh Tomar,
5/o Sh, I, Sngh,
1/4807, Gali No.z, -
Balbir Nagsar, ~
Shahdari, Delhi,

3. Babu Ram, .
S/e Sh, Birbal,
R/o D-1124, Gali No.7,
Ashok Nagar,
- Lelhi-g3,

4. ¥irti Singh s/o Chunni Lal,
R/o 277, Christian Nagar,
Vigay Nagar, Ghaziabad.

5. Tirkha Ram, S/o‘Fateh Chand,
C-737, Delhi Admn, Flats,
Timarpur, Delhji, ‘

6. Roshan Lal, S/o Tulsi Ram,
6-58C, Delhi Admn, Flats,
Timarpur, Delhi,

7. Kailash Chand. Garg,
S/o Sh, Ram Dass,
N-5, Gali Np.14,
Brahm Puri, Shahadara,
Oelhi,

‘€. Sukhpal Singh S/o Schan Sinoh,

R/o B-66, DDA Colony,
New Zafarabad, Delhi,
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“ /o sh. Harel®l Fel,

C-71, L3ne? Vihats,

g Delhi. -
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10, Kisha® Dutt =/% . “iei, Chak 28

’ yill=age h vhra @

GhaTm3 s/o
e Chanc Sharfd,
Jantz VihzTy
1 NagaT,

Ravi
" Late lbhasz .
C pancha ‘
Egzl’Vihar, Basti kareuw?
Delhie
iohen Lal
14 . lshuwaril parshad 5/9 Kishen ,
) R/o 9/14, School fara,
Chajju colony, EabarpuTl,
Shahdar2.

) s [an
15, Balram Singr, S/0 Eakh) Rar,
R/o 1/11484, Gali No Dy
Subhash Park =xtn. Shahdara,

Delhi.

16, Sh, Onkar Singhs/o 5!, Soh2P Lal,
1X/5388A, (1d Seelampur,
Gandhi Nagsr, Delnil.

47. Balrak Ran S/o Sh,Prem Singh,
R/o 1/4049, Rar Nagar Extn.,
Loni "oad, Delhi.

18, Ajit Singh 5/0 Sh. Behari Singh,
R/o 1142, Kalyanu2s, Delhi,

19, Dhanpal 3ingh, S/o Bathu Singh,
Village and¢ P.0. Ghitora,
Distt. Meerut (UP).

20. Satyapal Sharma S/o Lekh Ram Shzrma
R/o Mohammadpur P.C, Dhoomikha ’
Distt. Feerut (U.P,). '

21, Umesh Chander Sharma,

S/o Ram Charan Sharma,
R/o Cr. No,69, Kalyanvas
Delhi-110051. !

22, Nawab Singh S/o Sh, Suraj Sinduh,

R/o 1141, Block N
Delhi. ’ ock Nc.4, Kalyanuas,

e

(By Advccate Sh, R.R, Raj)
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. - ) ,
jinder Pan@ita,_ﬂdvocats)

. S, Chauhan
5/0 Sh Fa? i
. eh S5ingh
R/O F_5/55, Janta Ggrden
4

Pandav Na ar. O =
Delhy, o ' tpar Ganj,

?hanuar Singh,
E;O Sh, Baroomal,
o £-299, Mints Read Cnn
New Oelhi °¢ tomplex,

Pyars Lal, |
5;0 gh. Fabul Singh,
R/o D-39, Mandawali Fazalpur (Unehe
: < nch T
G”l} NO,E—, DEth-HUng. p ( ::'pE).),

Duli “hand Arya,

"S/c Sh, Rumal-Singh,

R/o H.No ,A=2/221, East Gokdlpur,
Amar Colony, Delhi,

Ved Pal 3ingh,

S/o Sh. Balijit Singh,
R/o H.No,295, Gali Ng,5,
Ciirga Puri &xtension,
Delhi-93, '

G,R, Sundriyal,

5/o0 Sh, Chinta Mani,
R/o 391, Kalyan Vash,
Delhi-91. -

Kesar Singh Bishta,

5/0 Sh., M,S, Bisht,

R/o Gr. No.487, Kalyan Vesh,
Oglhi. ‘

Charan Singh, , )
S/g Sh. Roshan Singh,
R/o Village Kachi Pura,
Nand Nagri, Delhi,
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19,
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Prem Singh Negi,

S/o Sh, Khushal Sinch Negi,
R/o Villege Kachi Pura,
Nend Nagri, Delhi-93,

kaley Khan,

S/o 5h, Shndi Khan,

R/o C-Block, H.No.71,
Uelcome, Phase 1V, Delhi=53,

Bhaguan Dass Gupta,

S/o Sh. Mahender Lzl Gupta,
R/o CR-252, Lalita Park,
Laxmi Magar, Delhi-92,

Gyan Chand Bansal,
S/o Sh. Buddhan Singh,

"R/o Village Kacti Pura,

Mand Nagri, Delhi,

Nep21l Singh,

S/o Sh, Bisram 3ingh,
R/o H.No.23, Gali No.22,
Nahar Road, Gokulpuri,
Belhi,

N.,R, Verma,

S/o Sh. Shahi Rar,

R/o 1479, Kalyan Vash,
Delhi, '

Raj Pal 3ingh,

S/o Sh., Bhulay Ram,

R/o H.Ng,Y-1114, Gali No.8,
Main Road, ¥ijay Park,

Kauz Pur, Delhi.

Gaj Raj Singh,

S/o Sh. Rumal Singh,

R/o H.No,23, Gali No.2Z,
Nahar Road, Village Gokulpur,

‘Delhi+94

Shri Szrju Singh

S/o Shri Kishun 3ingh
R/o 455, Kalyan Vash,
Belbhi-91

Shri Bhopal Singh
S/o Shri Shobha Ram
R/g F-37, Raja Bazar
Gole Market,

New Delhi,

Shri Nand Prasad

S/o Shri Sita Ram

R/o 24, Delhi Admn [Flats
Nimiri Colony

Belhi-52,.

ceoevseve s Appliuﬁﬁt

Shri R K ,Rai, Advocate)
' Vs,

Union of India, throogh

Secretary,

Department of Education

Ministry of Human Resource Development

Shastri Bhavan, New Delhi,
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2, Lt Governpr of Delhl, through

Crief Secretary ; \
Government of N.C.T .of Delhi : ‘ >
5,3hamnath Marg,

Delhi.

3. The Director of Educaticn
Government of N.C.T Delhi
Cld Secratarint, ,
Delhi . : ceees - Respondents
: b
(By Shri € .X.Joseph, Senior Counsel vith
Shri Rajinger Pandita , Advocate)

The applications having been heard on 2.12.1996 the
Tribunzl on the same day delivered the following:

-

CHETTUR SANKARAN NF‘\IR(J) , CHALRMAN-

Applicants campl=1n that parltv has not been walntanned .
in the matter of.salary viz-a-viz themselves and cther )
similarly situated teachcms. We have heard learned counsel
appearing for rBSpondentsL The imdugned‘ordars (for example .
A1 in OA 2298/96) does not reveal ghe reason behind the 2/
rejection., In spite of tfe parsués;va submissions of counsel s
for respondents uwe are%pnébie to sustain the orders . Ue
auzsh them Qnd direct resbondents to pass a speaking crder
.comparing the case of applibants'ui£h those whose cases a.
pointed out as comparable by appliéants,and communicamr\
the same to applicants within tuo mgnths from today ., Respondents

will do well to adhers to the time limit,
Applications are disposed of as aforesaid,

Dated, the 2nd day of Decembsr, 1996,

(5 » .BISUAS) ~ (CHETTUR 'SANKARAN NAIR
FEFBLR(A) o CHATI RMAN. @ h
7 - | . 9«( =N
, : A - PRITAM SINGH . :
: Court C{i e |
Central Admuin. oL > Tribunal

57[,4/—\ . " : . Pricopdd Lo o

Faridkot hcm«., v Celhi




